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TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY PART-I, SECTION-1)
 

GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY

(DEPARTMENT OF COMMERCE)
 

NOTIFICATION  NO.  6 (RE-2004)/ 2004-2009
NEW DELHI  DATED  THE  15TH OCTOBER, 2004

 
 
           In exercise of the powers conferred under Paragraph  2.4 and 2.29 of the Foreign Trade Policy
2004-2009, the Director General of Foreign Trade hereby make the following amendment in Schedule - 2 of
ITC(HS) Classification of Exports and Imports 2004-2009:
 
2.     The following Export Licensing Note No. 1 may be inserted in Chapter 5 (i.e. Products of Animal
Origin) of Schedule 2 of ITC (HS) :

 
Export Licensing Note No. 1:
 
     “The handicrafts made out of bone and horn products as finished products and not exported for
further processing, and not intended for human or animal consumption are not covered under entry
at S.No. 35 and 36 of this Chapter"
 
 

3.     This issues in Public Interest
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 (K.T.CHACKO)

DIRECTOR GENERAL OF FOREIGN
TRADE

 
 
 

(Issued from F.No. 01/91/171/47/AM05/PC-III)

 
 
 
 
 
Copy to all concerned, by order etc.
 
 
 

 
(A.K. SRIVASTAVA)

DY. DIRECTOR GENERAL OF FOREIGN TRADE
 

 
 

(Issued from F.No. 01/91/171/47/AM05/PC-III)
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